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Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state: 
 
(a) latest status of implementation of the ‘Raising and Accelerating MSME Performance’ 
(RAMP) Scheme across States and Union Territories, including the number of States/UTs that have 
submitted their Strategic Investment Plans (SIPs) and the States whose proposals have been 
approved; 
(b) the total number of MSMEs benefitted under the RAMP Schemes so far, State/UT-wise and 
district-level data including for Bulandshahr in Uttar Pradesh and Pali Lok Sabha Constituency, 
Rajasthan; 
(c) the quantum of World Bank assistance reimbursed so far to the Government under the 
result-based funding mechanism; 
(d) whether Government has undertaken any assessment of the impact of RAMP on improving 
MSME processes, market access, greening initiatives and support for women-owned enterprises; 
and if so, the details thereof; and  
(e) the key findings of such assessment, including any data regarding the Scheme’s outcomes in 
Uttar Pradesh and particularly in Bulandshahr district? 
 

ANSWER 
 

MINISTER OF STATE FOR MICRO, SMALL AND MEDIUM ENTERPRISES 
(SUSHRI SHOBHA KARANDLAJE)  

 
(a): All the 36 States/UTs submitted the Strategic Investment Plans (SIPs) and Ministry has 
evaluated the same and approved projects worth Rs. 3031.77 Cr for gap funding.  
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(b): 1084331 MSMEs benefitted so far in different State/UT through RAMP Scheme. State/UT-
wise details of number of beneficiaries are given at Annexure-I. 
 
(c): So far, USD 257.23 Mn (Rs. 2156.6 Cr) has been claimed from the World Bank against the 
achievement of Disbursement Linked Indicators (DLIs) under the RAMP Scheme. 
 
(d) & (e):  The RAMP Programme has an in-built robust Monitoring & Evaluation (M&E) 
framework, wherein impact assessment is continuously done with respect to progress, SIP 
implementation and other deliverables. 
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Annexure-I 
 

Annexure referred to in reply to part (b) of the Lok Sabha Unstarred Question No. 3006 for reply on 
18.12.2025. 

 
S. No. State/UT No. of MSME 

Benefitted 
1 Andaman & Nicobar Islands 0 
2 Andhra Pradesh 42916 
3 Arunachal Pradesh 675 
4 Assam 123507 
5 Bihar 58477 
6 Chandigarh 0 
7 Chhattisgarh 4877 
8 DDNH&DD  0 
9 Delhi  0 

10 Goa 1907 
11 Gujarat 0 
12 Haryana 150 
13 Himachal Pradesh 220 
14 Jammu & Kashmir 7356 
15 Jharkhand 7796 
16 Karnataka 84 
17 Kerala 3586 
18 Ladakh 0 
19 Lakshadweep 0 
20 Madhya Pradesh 21133 
21 Maharashtra 64752 
22 Manipur 7375 
23 Meghalaya 22578 
24 Mizoram 59553 
25 Nagaland 7655 
26 Odisha 7479 
27 Puducherry 0 
28 Punjab 33512 
29 Rajasthan 751 
30 Sikkim 1568 
31 Tamil Nadu 2456 
32 Telangana 7642 
33 Tripura 0 
34 Uttar Pradesh 8140 
35 Uttarakhand 11000 
36 West Bengal 577186 

 Total 1084331 
 
 


